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1033. SHRI SHtEO SHARAN 
VERMA: WilJ. the Minister I()f 

i"rNANCE be pleased to state: 

(a) whetDer it is a fact that in pub-
lic sector Undertakings, banks and 
inst:tutions financially controlled Qr 
helped by the .Government, the emplo-
yees loiter away during working hours 
Or keep on accumulating the work and 
manipulate to sit on overtime ·", .. ork; 

(b) has it always and at all times 
been ensured that the employees de-
tained on overtime work are super-
visory Officers; and 

(~) details of the steps taken to curb/ 
aboliSh the payment of overtime and 
!nstead employ more people to do the 
job thereby helping reduce unemploy-
ment; if not. the reasons thereof" 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHR.I 
SAWAI SINGH SlSODIA): (a) to (c). 
Payment of overtime in public enter-
prises, banks, etc. is regulated os per 
the rules frarnad by them from time to 
time. Recou:'~? to overtime work i9 
taken wherever considered unavoid-
able. The need for this arises on ac-
count. of urgency for completing certain 
jobs rather than on account of in-
sufficiency of staff or bad allocation of 
work amogst workforce. 

Government have alre~dy instructed 
tb.~ publi'c .e'nterprise:4 and banks 
et~. to t'lke measures for curtallfng 
overtime l)ayment. OfBcers of l)ubUc 
sector enterprises and banks are not, 
however, entitled to any overtIme })BY-
mente. 

OJ[ Passengers 'harassed at Bornbay 
~ll'POrt , 

1034. PROF. P. J. KUR'IEN: Will the 
Minister of' TOURISM AND CIVIL 

,AVIATION be pleased to state: 

{a) whether ,it has come to the notice 
of ' Government· that Bombay/Coch1n" 

. passeqers especIally· eoftlin. tram the 
Gulf areas' are put' to ,wmecceasa11' 
'harassment in the Bombay. Airporti 

(b) whether tt is a fact that chance' 
passengers are permitted to travel 
while OK pas.elllers are refused; 

(c) wheher it is also a fact that 
OK passenJers are refused while the 
aircraft is not carcy1n, passenlers up-
to its full capacity; 

(d) whether It is also a, tact that 
Bombay/Cochin flight is mostly delayed 
deliberately to create confusion; 

(e) the dates on which the Trivan .. ' 
drum-Cochin flight has taken 011 on 
scheduled time and the dates on 
which the plane was not Carryinl upto 
Its capacity during the last three· 
months; and 

(f) whether an enquiry is proposed 
to be conducted in the matter? 

THE MINISTER OF TOURISM AND 
·CIVIL A VIATON (SHRr A. P. SHA.&-
Ma): (a) The Bombay Cochin flight 
are' sometimes extremely congested and 
the passengers coming from the gulf' 
find it difficult to ensure accommoda-' 
tlon. 

(b) to (d). No, Sir. 

(e) and (f). The information is being 
collected and will be laid on the table' 
of the Sabha. 
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